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Action Taken Report on directions of Hon’ble National Green 

Tribunal vide Order dated 28.02.2020 in the O.A. No.606 of 

2018 in compliance of Solid Waste Management Rules and 

other environmental issues.    
 

Background:  

Hon’ble National Green Tribunal, Principal Bench, New Delhi had, vide Order 

dated 28/02/2020 in O.A No.606 of 2018 related to compliance of Solid Waste 

Management Rules and other environmental issues, directed that compliance 

report on Liquid Waste Management may be filed quarterly and first such 

report may be filed by 31.03.2020 with a copy to the CPCB.  

Accordingly, the first quarterly report on sewage management has been 

submitted/filed before Hon’ble NGT with a copy to CPCB on March 31, 2020.  

The second , third and fourth quarterly Action Taken Report  for the period of 

April, 2020 to June, 2020 & July, 2020 to September,2020 and October, 2020 

to December, 2020 has been submitted/ filed before Hon’ble National Green 

Tribunal on 24.11.2020 , 15.12.2020 and 11.02.2021 respectively with a copy 

to CPCB.  

The quarterly Action Taken Report for the period of January, 2021 to March, 

2021 is as follows: 

A. CURRENT STATUS: 

1. There is only one 8 Million Litres Per Day (MLD) capacity Sewage 

Treatment Plant (STP) in the State of Tripura which is located in 

Agartala city. The Plant is being operated and maintained by Agartala 

Municipal Corporation (AMC). The STP was set up with assistance 

under JNNURM and was commissioned in the year 2017. At present, 

incoming flow of raw water varies from 4 MLD. The State is in progress 

to utilize the full capacity of the existing STP by connecting the north 

zone and central zone with this existing STP. The operating status of 

the STP is provided in the table below: 
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2. Agartala Municipal Corporation (AMC) has already prepared the Action 

Plan for utilization of treated waste water from Sewage Treatment Plant 

(STP) located at Agartala. The said Action Plan was sent to Central 

Pollution Control Board (CPCB) in March 2019 and subsequently 

revised the said Action Plan and resubmitted in November, 2019 in view 

of the observation of CPCB (Annexure-1). 

3. The treated waste water produced in the STP at Agartala is being used 

for watering of parks, gardens & open space in Agartala city, and 

watering of roads in dry season. A Notification has also been issued by 

AMC prohibiting use of drinking water for the purposes of watering of 

parks, gardens and open space in Agartala city, watering of roads in dry 

season (Annexure-2).  

4. As per the revised Action Plan, the additional steps taken by Agartala 

Municipal Corporation for full compliance of the directions of Hon’ble 

NGT are as follows: 

• A dedicated team has been formed to look after the parks and 

gardens in Agartala city. At present watering is done by jetting 

machines which collect treated waste water from the STP. 

• Under ADB support, 15 no. of tankers filled with suction pump will 

be shortly delivered to AMC out of which 6 no. of vehicles shall be 

utilized for watering of parks and gardens across the city. 

• AMC has received 3 no. of heavy duty sweeping machines with 

water tanks from the Urban Development Department under ADB 

project. Watering of roads is being done using these machines. 

 

5. The Urban Development Department has also identified industries as a 

potential bulk user of the treated waste water. Accordingly, the 

Department of Industries has been requested to develop a suitable 

policy for use of treated waste water by the industries. Moreover, TSPCB 

has also has also incorporated the condition of reuse of treated water in 

industrial purpose during issuance of Consent Certificates.  

 

6. For the remaining 15 ULBs, a combination of in-situ bio-remediation 

and Faecal Sludge Treatment Plants (FSTPs) is proposed towards 

sustainable liquid waste management. This will also ensure pollution 

abatement of rivers and water bodies. The summary of the action plan 

within the strategy is provided below: 
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Sl. 

No 

Component Estimated 

Cost  
(Rs. in 
Crore) 

Source of Fund Proposed 

Timeline 

1.  8 MLD STP 24.7 Smart City Mission/ 
10% Lumpsum  

Scheme  

Dec 2022 

2.  15 no. of FSTPs 7.72 Central Fund from 
Swachh Bharat 
Mission Urban, 

State fund from 15th 
Finance 
Commission and 

Rural Infrastructure 
Development Fund 

(RIDF) 
 

May 2021 

3.  Equipment and 
Vehicles 

To be 
dicided 

Oct 2020 

4.  In-situ bio-
remediation of 

drains 

13.60 May 2021 

 

7. Work order has been issued for the proposed another 8 MLD STP at 

Agartala ICP at tendered value of Rs 24.73 crore with funding from 

10% Lumpsum Scheme & Smart City Mission. The construction work 

is under progress.  

8. A total of 5(five) drains carrying 0.648 MLD sewage discharging into 

Haora river at Agartala have been identified for phyto-remidiation in 1st 

phase. As part of Howrah River Front Development Project, at a cost of 

Rs.99 crore under Smart City Mission, DPR is under preparation for in-

situ sewage treatment for these 5 drains using CSIR NEERI developed 

RENEU (Restoration of Nallah with Ecological units) technology which 

uses phyto-remediation, microbial consortia as well as physical 

operations. The tender for bio-remediation for 5 drains on pilot basis in 

Agartala has been completed and work order has been issued and the 

work will be commenced soon.(Annexure-3) 

9. Work Order has been issued for engagement of survey consultants to 

prepare baseline information for pollution abatement of storm drains 

through in situ bio remediation in 20 ULBs in Tripura. Survey work is 

going on for preparation of baseline information for pollution abatement 

of storm drains through in situ bio remediation in 20 ULBs in Tripura. 

Survey team has completed survey in Bishalgarh, Melaghar, Sonamura, 

Udaipur, Santirbazar MC and other ULBs. The survey work will be 

completed very soon. After baseline survey, Bio-remediation/Phyto-

remediation of the drains will be done accordingly.   Copy of the Work 

Order is enclosed as  (Annexure-4) 

 

10. All the ULBs have been directed to adopt in-situ bio-remediation and 

phyto- remediation of sewage in drains. (Annexure-5) 
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11. The Urban Development Department has notified a comprehensive 

strategy to achieve 100% Solid & Liquid Waste Management in the 20 

cities of Tripura vide Notification No.F.16(15)-UDD/DUD/2018(P)/1931-

65 dated 14.05.2020. The strategy has been approved by the Council of 

Ministers and complete support from state has been ensured towards 

achieving this objective.  (Annexure-6) 

12. An Action Plan has been prepared for 100% sewage treatment in the 

State, and already submitted to CPCB on 22.10.2020. (Annexure-7) 

13. Moreover, the industries/hotels and private health care units have also 

installed STPs of adequate capacity for treatment of sewage generated 

from their units.   

B. Desirable level of compliance in terms of statutes 

1. Strict monitoring of operation and maintenance of STPs. 

2. Implementation of revised action plan towards comprehensive use of 

treated water to save drinking water.   

3. Implementation of Action Plan for 100% sewage treatment in the State. 

C. Gap between current status and desired levels 

1. The revised action plan towards comprehensive use of treated water is 

under implementation. 

2. The revised DPR for decentralized solid and liquid waste management, 

total 15 no. of  Faecal Sludge Treatment Plants (FSTPs) to be developed 

for 15 ULBs.  

D.  Status Report as per the CPCB Format:  

          

Sl. 
No. 

Action Point A B C =A-B D 

Existing 
status 

Desired/ 
Projected 

Gap Timeline 

1.  Estimated Sewage 
Generation 

Sewage :15 
MLD 

Septage : 
1124.35 KLD 

Sewage :15 
MLD 

Septage : 
1124.35 KLD 

                       2021 

2.  Treatment Capacity 
[Projection for 05 
years to be taken into 
consideration] 

8 MLD STP + 
0.72 Feacal 
Sludge Co-
treatment  

16 MLD STP 
and 1850 KLD 
FSTP 

 2022 

3.  Status of Sewerage 
System (in Km) 

154.5 Km 154.5 Km  2021 

4.  No. of STPs (Details 
to be provided as per 
Annexure) 

1 Nos. 2 Nos. 1 Nos.  2022 

5.  Has bulk users 
identified for reuse of 

There is no bulk users as of now.  
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Sl. 
No. 

Action Point A B C =A-B D 

Existing 
status 

Desired/ 
Projected 

Gap Timeline 

treated Water such as 
Industrial Clusters, 
Metro Rail, Indian 
Railways, 
Infrastructure 
Projects, Agriculture, 
Bus Depots and 
PWD? (Y/ N) 

6.  Quantity of treated waste water being 
used by Bulk User (in MLD) 

   

Industrial Clusters NA    

Metro Rail 

No such bulk user is available 
in Agartala 

  
Indian Railways 

Infrastructure 
Projects 

Agriculture 

    Bus Depots  

PWD 

7.  No. of Water Aquatic 
Sources (Lakes, Pond, 
etc.) being developed 
through treated waste 
water 

No such requirement due to 
high water table and adequate 
rainfall. . N/A N/A 

 

E.  Name and designation of designated officer for ensuring 

compliance 

• Dr. Sandeep N. Mahatme, IAS, Director, Urban Development 

Department, Government of Tripura, U.D. Bhavan, Agartala. 
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Annexure 1 
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Annexure 2 
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Annexure 3 
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Annexure -4 
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Annexure -5 
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Annexure 7 


